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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. MV RAMESH
Crimnal Appeal No(s). 1282-1284/2015
AM RKA PRASAD Appel I ant ('s)
VERSUS
STATE OF U.P. & ANR ETC Respondent ( s)
(with appln. (s) for exenption fromfiling OT.)
Date : 05/10/2016 These appeals were called on for hearing today.
For Appellant(s)
M. Dinesh Kumar Garg, Adv.
M. Deepak M shra, Adv.
For Respondent (s)
M. C. D. Singh, Adv.
Ms. Saunya Kal ra, Adv.
M. Dushyant Parashar, Adv.
Ms. Abha R Sharnm, Adv.

UPON hearing the counsel the Court nmade the follow ng
ORDER

Parties are grant ed four weeks time to file t he addi ti onal
docunents, if any. After expiry of four weeks, the natter shall be
processed for listing before the Hon&#39; ble Court under the Rules.

(M V RAMESH)

Regi strar

PS



